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(b) if so, *beir number and action taken 
against them; and

(c) whether screening of the Tibetan 
refugees has been relaxed recently, if so, 
the reasons thereof?

THE DEPUTY MINISTER IN THfr 
MINISTRY OF HOME AFFAIRS 
(SHRI T H MOHSIN) 4a) and (b) 
Eleven suspected Chinese agents, have 
been detected amongst refugees liom 
Tibet dunna the last three vears Seven 
of them weie convicted and sentenced to 
vanous terms of lmpiisooment und fine 
Three arc under trial and one ease is 
undei investigation

<c) No Sir

International Society for Krishna (on* 
sciousness

2382 SHRI RAJDEO SINGH Will 
the Mmistci of HOME AFf-AIRS H  
pleased to state

(a) whethei Government have ascer 
tamed that the International Society loj 
Krishna Consciousness (1SKCON) has 
contacts or financial obligation 10 C I  A

(b; iht. souicts fiom where it receives 
the fabulous funds,

(c> whether their attempt is to e 't  hold 
of the film fans only to inciw î e their 
financial resources and following, and

(d) if so. the reaction of Government 
In the matter?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F H MOHSIN) (a) Govern-
ment have no information

(b) According to information available 
with the Government, the sources of 
finance of the Society are subscriptions, 
donations and sale of literature

(c) No complaints in this behalf have 
reached the Government.

(d) Does not arise

Reimbursement of Medical Bills of P & T  
Staff at Patna

2383 SHRI RAMAVATAR SHAS- 
TRI Will the Minister of COMMUNI-
CATIONS be pleased to state

(a) whether the bills legarding the ie- 
imbursement of medical expenses of the 
P&T staff A t Patna have increased thiee- 
fold in recent times, and

(b) if so the siep« taken bj Govern-
ment m the mattci7

THE M1NISTFR OF COMMUNICA 
TIONS (SHRI H N B \HUGUNA) (a) 
No S11 The riso m expenditure on the 
leimbursement of medical c\penc.s cf 
the P&T staff at Patna durinc the >(.<n 
1071 72 1 about 43 per cent ovei the 
fifcures of thv preceding seal 1970 71

lb) Stringent m isure1' such is leiu  
tion of claims of doubtful natuie un fer 
the pouer vested m the controlling tulho 
rities have, been tiken Beside^ an adJi 
tionil P«S.T dispcn'"ry for Patna hos ilso 
been ipprcved This di pens^n is 1 x 
pCttfd to result m further 1 eduction of 
expenditure of medical leimbuiscmenf
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investment in Private Corporate Scctor

2386 SHRI SHYAMNANDAN
MISHRA Will the Minister ot INDUS-

TRIAI DEVELOPMENT AND
SC1ENCF AND TECHNOLOGY be 
pleased to state

(a) the investment m organised private 
coipoiate sector during the Fourth l -n e  
Ye u Plan Year wise, and

(b) tht corresponding pi in targets?

THF DLPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIE! DFVE 
IOPM FNT (SHRI SIDDHFSIIWAR 
PRASAD) ( i )  Investment d it i in pnvate 
eetor industries bccomc available iflcr 
1 considerable lapse of time is the\ in 
volve inilj. is of the b ihnct «h<et of 
eom pines Howevt- the detils of capi 
t il m s td  by non government eomp mi s 
dunn th t c ik n h r  > tiis •9t»9 to 1971 
ire furnished b low

i960 . Rs 92 t  cronr

1970 Rs st 7 cr c
ic r i  . Ps 77 7 ciores.

th) No year wise phn t i j , e t s  In u  been 
fixtd in this retiid

Applications from Maharu h tn  and West 
Bengal for Industrial licences

2*87 SHRI \4 OH A VI MFD ISMAII 
Will the Mimstei of INDUS1RI VT DE 
VFLOPMFNT AND SCIFNCf AND 
ILCH N O lO CiY be pleased to t tt

( 1) the numbei of ippheations for In­
dustrial I icenees received from States of 
M th 11 islUr i and West Bengal dunne the 
last three >eirs veil wise

(b) the numbei ol licences printed foi 
M il rish ia  wd West Bengal during the 
above period and

(c) the amount of capital involved in 
the licences granted for Maharashtra and 
West Bengal during the period*

THE DEPUTY MINISTFR IN THF 
MINISTRY OF INDUSTRIAL DEVE 
LOPMENT (SHRI SIDDHESHVS \ R




